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References of Kashmir and Farakka 

made by Pakistan and Bangladesh in 
UN 

330. SHRI RAHASBIHARI BARIK: 
Will the Minister of EXTERNAL 
AFFAIRS be pleased to state: 

(a) whether Government are aware of 
Pakistan and Bangladesh Prime Ministers 
repeated references on Kashmir and 
Farakka issues in their speeches in the 
United Nations Golden Jubilee 
Commemorative Session; 

(b) if so, the reaction of Government 

thereto; 

(c) the steps taken to take up the 
matter with the Governments of Pakistan 
and Bangladesh so that these issues are 
not raised by them again; and 

(d) the details thereof? 

THE MINISTER OF STATE IN THE 
MINISTRY OF EXTERNAL AFFAIRS 
(SHRI R.L. BHATIA)-.(a) Yes, Sir. 

(b) to (d) Government are committed 
to the resolution of all Indo-Pakistan 
issues through direct bilateral discussions 
as envisaged in the Simla Agreement. 
Government have repeatedly conveyed to 
Pakistan their desire to resume bilateral 
discussions without pre-conditions. 

Government believes that the Farakka 
issue is a matter for bilateral discussions 
and will be appropriately discussed with 
Bangladesh during bilateral talks. 


